IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date : 07.11. 2024

SL Date of Court Fee Notify

|NOT READY CASES

document
1 |20338/2022(05.04.2022 |WP(C)/20467/2012 |S.K. BEHERA 2vailtable in 12024~
dms, court fee (11-07
to be paid
document
2 148394/2022|12.07.2022 |WP(C)/33916/2020 |S K BEHERa [2vailable in 2024~
dms, court fee (11-07
to be paid
2024~
3 77206/2024/11.09.2024 |MATA/36/2022 R.K. BARIK [9.00,3*9 11-07
2024~
4 82004/2024(26.09.2024 |[WP(C)/15361/2013 |A K BISWAL |3.00,3*3 ey
2024~
5 86294/2024(08.10.2024 |[MA/85/2002 K R MOHANTY |2DFA 11-07
HEMANT 2024-
*
9 87987/2024115.10.2024 CRLMC/1619/2023 KUMAR DAS 2.00,3*2 11-07
2024-
7 88422/2024(21.10.2024 |[WP(C)/24502/2014 |T BAG 100.00,3*100 11-07
2024-
8 88656/2024(22.10.2024 CRLMC/4114/2023 |R K SAHU 3.00,3*3 11-07
2024~
9 89153/20241|23.10.2024 WA/1307/2024 M DAS 15.00,3*15 11-07
2024~
10 1(89169/2024|23.10.2024 WA/1289/2024 M DAS 15.00,3*15 11-07
2024~
11 (89173/2024(23.10.2024 |WA/1224/2024 M DAS 16.00,3*16 11-07
2024~
12 1|89174/20241|23.10.2024 WA/1223/2024 M DAS 16.00,3*16 11-07
2024~
13 189193/20241(23.10.2024 WA/1225/2024 M DAS 15.00,3*15 11-07
2024-
14 1|89579/20241|28.10.2024 WP (C)/18630/2024 |KSHISH 3.00,3*3 11-07
2024~
15 189592/2024128.10.2024 WP (C)/37919/2023 M R SAHOO 6.00,3*%6 11-07
2024-
16 190014/2024129.10.2024 CMP/655/2024 M DAS 104.00,3*104 11-07
4.00,3*%4 sent
to xerox by 2024-
17 |90020/2024|29.10.2024 |MATA/319/2024 B BEHERA G.pradhan, FA |11-07
Section




2024-

18 190133/20241(29.10.2024 WP (C) /30968/2022 |B P TANGA 3.00,3*3 11-07
2024-
19 190143/20241(29.10.2024 WP (C)/30928/2022 |B P TANGA 3.00,3*3 11-07
2024-
20 190146/20241|29.10.2024 WP (C)/30934/2022 |B P TANGA 3.00,3*3 11-07
2024-
21 190147/2024129.10.2024 FAO/184/2002 N ROUT 13.00,3*13 11-07
2024-
22 190272/2024130.10.2024 MACA/727/2015 P K BARIK 3.00,3*3 11-07
2024-
23 190276/2024|30.10.2024 MACA/725/2015 P K BARIK 3.00,3*3 11-07
2024-
24 190283/2024130.10.2024 MACA/411/2020 M MISHRA 2.00,3*2 11-07
26.00,3*26 2024
25 190291/2024130.10.2024 CMP/338/2016 K N SAHOO document in 11-07
dms

2024-
26 190302/2024130.10.2024 RSA/209/2019 S SAHOO 1DFA 11-07
2024-
27 190303/2024|30.10.2024 CMP/498/2022 S S JENA 6.00,3*%*6 11-07
2024-
28 190313/2024130.10.2024 WP (C)/4219/2024 GOPAL 5.00,3*5 11-07
2024-
29 190314/2024130.10.2024 WP (C)/4219/2024 GOPAL 5.00,3*5 11-07
2024-
30 190316/2024/30.10.2024 WP (C)/4110/2024 GOPAL 5.00,3*5 11-07
2024-
31 190317/20241(30.10.2024 WP (C)/4110/2024 GOPAL 5.00,3*5 11-07
2024-
32 190318/2024/30.10.2024 WP (C) /4086/2024 GOPAL 5.00,3*5 11-07
2024-
33 190320/202430.10.2024 WP (C)/4092/2024 GOPAL 5.00,3*5 11-07
2024-
34 190321/20241(30.10.2024 WP (C)/4092/2024 GOPAL 5.00,3*5 11-07
2024-
35 190322/2024/30.10.2024 WP (C) /4200/2024 GOPAL 5.00,3*5 11-07
2024-
36 190324/2024/30.10.2024 WP (C)/4104/2024 GOPAL 5.00,3*5 11-07
2024-
37 190325/2024/30.10.2024 WP (C)/4199/2024 GOPAL 5.00,3*5 11-07
2024-
38 190326/2024/30.10.2024 WP (C)/4199/2024 GOPAL 5.00,3*5 11-07
2024-
39 190327/2024/30.10.2024 WP (C) /4212/2024 GOPAL 5.00,3*5 11-07
2024-
40 190348/2024/30.10.2024 WP (C)/4219/2024 GOPAL 5.00,3*5 11-07
2024-
41 190350/2024/30.10.2024 CRLA/85/2014 P K RATH 4.00,3*4 11-07
2024-

42 190355/2024130.10.2024 FA/29/2000 H K DASH 3.00,3*3

11-07




2024-

43 190357/2024130.10.2024 CMP/988/2024 S S JENA 4.00,3*4 11-07
LAXMIPRIYA 2024-
*
44 190930/20241(04.11.2024 JCRLA/139/2004 PATRA 114.00,3*114 11-07
15.00,3%15 5024-
45 [90937/2024|04.11.2024 |0JC/3708/1993 S.K.BEHERA |document in 11-07
dms
2024-
46 190971/2024104.11.2024 WP (C)/23309/2024 |R.K.SAHOO 24.00,3*24 11-07
2024-
47 191009/2024/04.11.2024 TRP(C) /28/2024 S.K.MOHANTY |4.00,3*4 11-07
2024-
48 191020/20241/04.11.2024 CMP/547/2024 N.R.BEHERA (4.00,3*4 11-07
2024-
49 191026/20241(04.11.2024 CRLMC/3530/2022 A .MOHANTY 2.00,3*2 11-07
2024-
50 91034/2024104.11.2024 CRLA/284/2019 M.K.SWAIN 3.00,3*3 11-07
2024-
51 191040/20241(04.11.2024 WP (C)/6024/2024 P.K.SWAIN 17.00,3*17 11-07
2024-
52 191213/20241(05.11.2024 RVWPET/456/2023 G SUNDARA 5.00,3*5 11-07
2024-
53 191217/20241(05.11.2024 WP (C)/3126/2018 P BASTIA 3.00,3*3 11-07
2024-
54 191248/20241(05.11.2024 JCRLA/35/2024 D SWAIN 4.00,3*4 11-07
2024-
55 191261/20241(05.11.2024 WP (C)/14451/2016 |K R JENA 26.00,3*26 11-07
2024-
56 191267/20241(05.11.2024 WP (C)/28177/2022 M K SWAIN 13.00,3*13 11-07
2024~
57 191648/2024|06.11.2024 WP (C)/13093/2024 |P K MISHRA |7.00,3*7 11-07
document
58 [91652/2024(06.11.2024 |WP(C)/4569/2022 |s K Navak [cvailable in 2024~
dms, court fee [11-07
to be paid
document
59 191654/2024(06.11.2024 |FA/214/1970 S K DAS available in 12024~
dms, court fee [11-07
to be paid
2.00,3*2 2024
60 191674/2024|06.11.2024 WP (C)/10291/2010 |K N SAHOO document in 11-07
dms
2024-
61 191676/2024|106.11.2024 WP (C)/21639/2012 |L SAHOO 3.00,3*3 11-07
document
62 [91677/2024(06.11.2024 |WP(C)/13567/2006 M BEHERA |ovatlable in 12024~
dms, court fee [11-07
to be paid
3.00,3*3 2024-
63 191692/2024|06.11.2024 WP (C) /26586/2024 |C R NAYAK PAPERLESS 11-07
S K document 2024-
64 |91750/20241(06.11.2024 WP (C)/8375/2008 MOHARANA svailable in 11-07




dms, court fee

to be paid
BISWAJIT 2024-
*
91882/2024|06.11.2024 CRLREV/338/2022 DASH 18.00,3*18 11-07
2024-
92088/2024|07.11.2024 SA0/19/2006 J R DAS 4.00,3*4 11-07
document
S P available in 2024-
92114/20241|07.11.2024 ABLAPL/2272/2018 MOHAPATRA dms, court fee \11-07
to be paid
document

available in 2024-
dms, court fee [11-07
to be paid

92134/2024|07.11.2024 WPC (OAC) /286/2000 B D BISWAL

document
available in 2024-
dms, court fee [11-07
to be paid

92148/2024|07.11.2024 WP (C)/16521/2011 |R K MOHANTY

document
available in 2024-
dms, court fee [11-07
to be paid

92170/2024|07.11.2024 WP (C) /15164/2008 |S N MALLICK

document
available in 2024-
dms, court fee [11-07
to be paid

92173/2024|07.11.2024 WP (C)/15164/2008 |S N MALLICK

document
available in 2024-
dms, court fee [11-07
to be paid

92176/2024|07.11.2024 WP (C)/29709/2020 |P BEHERA

document
available in 2024-
dms, court fee |11-07
to be paid

92177/2024|07.11.2024 0JC/884/1987 P K MOHANTY

document
available in 2024-
dms, court fee [11-07
to be paid

92204/2024|07.11.2024 WP (C)/6103/2016 R K SUNA

document
available in 2024-
dms, court fee (11-07
to be paid

92211/2024|07.11.2024 WP (C) /35547/2021 |P K BARIK

document
available in 2024-
dms, court fee [11-07
to be paid

92216/2024|07.11.2024 WP (C) /8795/2014 D T JETHY

document
available in 2024-
dms, court fee (11-07
to be paid

92218/2024|07.11.2024 WP (C)/16309/2007 |D T JETHY

document
available in 2024-
dms, court fee [11-07
to be paid

92222/2024|07.11.2024 0JC/341/1989 J C BARAL

192224/202407.11.2024  |[WP(C)/19087/2014 |G C JENA  |document 2024-




available in |11-07
dms, court fee
to be paid
document
80 |92225/2024/07.11.2024 |CONTC/936/2008 G C JENA available in 12024~
dms, court fee [11-07
to be paid
READY CASES
* —
81 190288/2024(30.10.2024 |RSA/351/2022 M D BIswar |°-00s3%> sent 12024
to xerox 11-07
2.00,3%2 024~
82 191724/2024(06.11.2024 |ABLAPL/10886/2018|J P KAR document in 107
dms
GYANA 5.00,3*5 SENT |, .,
83 192056/2024(07.11.2024 |WP(C)/19960/2017 |[RANJAN TO XEROX BY 107
PATRA NANTU
* —
84 |92328/2024/07.11.2024 |WP(C)/1581/2016 |A BARIK 18.00,3*18 dms 2024
copy 11-07
3.00,3*%3 2024~
85 192364/2024(07.11.2024 |CMP/898/2024 A.TRIPATHY |- -7° o 107
SUVENDU 5.00,3%5 2024~
86 92384/2024(07.11.2024  |ABLAPL/11003/2023 | "' SN YEROX 11107
SUVENDU 2024~
*
87 |92385/2024(07.11.2024 |WP(C)/12317/2018 |o- - 3.00,3%3 pMs |77 0
5.00,3%5 2024~
88 (92468/2024/07.11.2024 |WP(C)/26278/2024 |J P KAR orpELEGe o7
B. N. 5.00.3%5 DOWN |2024-
89 92501/202407.11.2024 WP (C)/27126/2024 |-t o PO o7

NIC




